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IN THE central ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI,

O.A. No. 1531/92

New Delhi this the I6th day of Duly, 1997

Hon'ble Shri S.H, Adlge, Ptember (a)

Hon'ble Smt. Lakshmi Suaminathan, Member (D)

AssociationT-23V21, Baljeet Nagar, Hill Maro,
New Delhi-3

Sh.S,K.Roy, Assistant (General)
a/o Late Shri C.K. Roy,
fi/0 B/i55 Kiduai Nagar(Ea3t)
Neu Delhi-23

(By Advocate Shri O.C, Uohra ) • •• Applicants

Vs.

and IndustrialResea^h, through its Director General
Rafi Marg, New Delhi. l

2. Union of India through the Secretary.
Department of Personnel i Trainino
North Block, New Delhi-n

(By Advocate Shri V.K. Rao )

_0 R D E R (npnt )
(Hon'ble Shri S.R. Adlgs, fcrrber (a)

Shri »bhrb,ls,mbd cbunael for the appllcente etete.
that despite his Vest efforf. h ^.«.t effort,, he hae not been eble to oontaot

hiibnte. Shri «eo.c..neel for t^
the rell^fe „ ^ ^
already been gtented to them.

It i. parhepe for this reaeon that the eppUcnte hade
• ot contacted to Shri Vohra.

Under the circumatanoaa. thle 0, 1, dlemieeed aa having
become infructueus.

(Smt.Lakshmi Swam inathan)
Member (D)

• •• Respondents

Ar

(S.R. Adige^)
Member (A)
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